W.P.(S)
Token Number- 2846/2020 S.J. Caveat Clear
Ramadhar Singh Petitioner
Versus

Jharkhand Mineral Area Development Authority & Ors.

Respondents
C.F.S.
Petition:- Rs. 10/-
Affidavit: Rs. -----mmmmmm-

Vakalatnama: Rs. -------
Defects if any --

1. C.F.S. of Rs. 240/- is payable.

2. C.F.S. of Rs. 05/- on affidavit and C.F.S. of Rs. 15/- on Vakalatnama may be given.

3. Advocate welfare fund stamp of Rs. 15/- may be given on affidavit and Vakalatnama
each.



